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Rs. 11 7 crores was tbe ,allocation, -out 0(-
wblch. a81 bavc already said, as. 70 crores'~;' 
is committed fot the statutory· requirements. 
Tberefore, it leaves bardl)' any money lor 
modernisation. 

. Supply. of cheaper cloth to 
'. eoDlUJllers 

*331. SHRI MOOL CHAND DAGA: 
Will the Minister of TBXTILES be pleased 
to state: 

SHRI BHAGWAT JHA AZAD: What 
does tbe, Finance. M in,ister say about it ? 

MR. SPBAKER : FiDance Minister keeps 
mum; 

THE MINISTER OF FINANCE (SHRI 
VISHWANATH PRATAP SINGH): Allo-
cations are made by the P1anning Com-
mission. 

[Tralls/atlon] 

SHRI MOOL CHAND DAGA : Question 
No·3 t 1. 

MR. SPEAKER: There is no such 
question. There is no such question number 
as has been read out by Shri Daga. 

AN HON. MEMBER: It does not make 
any difference. He will get the san',e repJy. 

SHRI BALKAVI BAIRAGI : You should 
punish a bania's son, if be commits a 
mistake in the House. 

MR. SPEAKER: It is a blunder. 

SHRI KHURSHID ALAM KHAN: 
The problem is that I am a Pathan's son 
and I am functioning as bonia. It is aU topsy 
turvy. 

[English] 

PROF. MADHU DANDAVATE: He 
is indirectJ) suggesting that he should be in-
charge of Defence. 

[Trans/at ion] 

MR. SPEAKER. : That is correct. 

(Interrupt ions) 

[E"glish) 

SHRI KHURSHID ALAM KHAN: 
Question No. 330. 

(a) whether it is a fact that despite faU 
in cotton price, reduction in excise duties 
and the flexible textUe policy, there is no 
sign of any significant decline in Cloth 
prices; 

(b) the steps taken by Government 
to arrange supply of cbeaper clotb 
to tbe consumer and tbe results thereof; 

(c) the percentage of production under 
National Textile Corporation mills sold to 
Government departments during the last 
tbree years; and 

(d) whether the sale was transacted 
through tenders or direct sale at demand 
price ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN) : (a) to (d). A 
statement is given eJow. 

'. 

Statement 

,(a) No Sir, 

(b) Government of India are operatin. 
two schemes for supply of cheap cloth to 
weaker sections of society io the country : 

(i) Controlled cloth scheme in the NTC 
sector. 

(ii) Janta cloth ~cheme in the hand-
100m sector. 

The distribution of controlled cloth 
produced by NTC mills is primarily the res-
ponsibility of the State and Union Torritory 
Governments who ar~ utilisins tbe aaency of 
the National Cooperative Consumers Fede-
ration 8 S per cent of the controlled cloth 
produced by the NTC is distributed by 
NCCF by utilising the services of its mem-
ber Federations located in various Statesl 
UTs. The State Jevel Federations actually 
undertake to supply tbo controlled cloth 
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throuab tbeir oet~work of retail outleta such 
as fair price shops and consumers stores 
and ~oopera'tive outlets. 

For Janta cloth in the bandloom sector, 
State Governments are responsible for both 
production and distribution. The State 
agoncies, namely, State Handloom Develop· 
ment Cooperations, State Handloom Apex 
Societies, Regional Apex Societies undertake 
sale of Janta cloth thr()ugh specified outlets, 
fair price shops. consumers cooperative 
stores, and other forms of cooperative stores, 
tribal cooperatives and private retailers 
specially approved for this purpose by the 
State Governments and the producing 

. _mcio! subject to certain control. 

(c) The position in regard to percentage 
of cloth sold to Government Departments 
by NTC mills out of their production during 
the last three years is as under given below: 

Year Total pro- Supplies %age of 

t 98 3·84 

1984-85 

duction of made to proouction 
the cloth Govr. Deptt, 0/ cloth 
in MU/;on (in lakh sold 10 
mtrs.) metres) GOVI. 

902.00 

920.00 

Deptt f • 

0.79% 

3.58% 

198'·86 994.72 

71 

330 

476 4.78% 

(d) Prior to 27th Dec. 1983, sale of 
Textile fabrics by NTC lO Govt. Depart-
ments was made through DOS and D under 
open tender systern. After 27.12.83, NTC 
is making the supply of textile fabrics to 
Government Departments through DOS and 
o on single tender basis. The price is fixed, 
on the recommendations of the Cost Accounts 
Branc.h, Ministry of Finance, on normative 
cost basis. 

(Translation] 

(Interruptions) 

MR. SPEAKER : One always tries to 
outdo the other. 

(Interruptions) 

. MR. SPEAKSR.: H. was just provlna 
tba t be is a PathaD. . 

(Interruptions) 

. SHRI MOOL CHAND DAGA: Mr. 
Speaker, Sir, after the announCement of the. 
New Textile PoHcy on 6 June 1985. Shri 
Kburshid Alam Khan and other Ministers 
started claiming that-

-(English] 

-we pass on textile duty benefits to tbe 
consumers. 

[Translallon] 

Good speeches were delivered. You said that 
the excise duty has been reduced, the prices 
of cotton have been slashed. People get 
increased subsidy, ranging from Rs. 50 
crores to 58 crores. You are claiming that 
the :New Textile Policy is a liberal policy. 
They are saying that dhoti, ,saree. longeloth 
and other types of cloth wilt be made avai· 
labJe at cheap rates to the people in remote 
areas. All such beautiful and sweet speeches 
have been delivered but the fact is-

[English) 

-these are benefits which are not reaching 
the poor pC'ople. 

[Translation) 

The Minister incharge of the excise daty, i.e. 
the Finance Minister, is present here. He 
JZives subsidY also and that too more than 
Rs. 50 crores .•• 

MR. SPEAKER 
question. 

Please. put the 

SHRI MOOL CHAND DAGA: The 
prices of cotton ba ve also been reduced. 
Will the Minister tell us what were tho 
prices of saree, langeloth. dboti and othor 
type of cloth, for whicp you have set up a 
new plant, before tbe formulation of the 
New -Tex.tile Policy and what are tbe prices 
of tbese items at ptesent in the remote 
areas? 
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'MR. SPBAJtBlt: 1t is bot the, price 
but ,... fpeeCti' tlaal is iDcreaSiD'~ 

'" 

SHllt KSURSHID ALAM KHAN: So 
tar .. the Clueation of Iocrease In the, prices 
of cloth arter the cledaration of the New 
Textile Policy i. concerlled. I would like to la, tbat at least we have bad a nqative 
pia. in the sense that the prices have Dot 
hrcttaIed. 11t~ prkes which had iac:rtased 
by more than S per cent earlier, have 
increased only by 2 per ceot this year. This 
is. or course, there that ir tbe prices of cotton 
have been reduced, we should also see that 
bow much prices of tbe other inputs bave 
increased. For example, we have to see tbat 
bow much was" bave increastd, what has 
been the increase in the prices of other items. 
Had there been control on them, perhaps 
even tbis 2 per cent increase would not have 
been tbere. 

In addition, we are manufacturing tbat 
type of cloth which is required by the poor 
and are providing tbat to the States. The 
Statos and NCCP distribute tbat cloth. We 
are tbe manuractures; the distribution is tbeir 
responsibility and they are doing it, 

SHR.f MOOL CHAND DAGA : My 
fint question bas Dot been replied to. J 
had asked what were tbe earlier prices and 
what are tbe present prices-wbich you have 
not revealed. In the policy you have laid 
down, you have said that it is not the respon-
sibility of your Government. 

I will not read the whole thins, but I will 
read only tbe relevant portion. It lay. : 

.11t was also emphasised that days of 
sale for controlled cloth should be fixed 
and the District Collector should 
arra. for wide publicity of the 
arrival/sale of the controlled cloth 
both in the urban and rural areas 
tbtoUlh the District Publicity Officer 
to ensure supply' of the cloth to the 
common masses and eliminate chances 
or diversion to unautborised chan· 
'DOl,·'. 

(Tralflltltloll) 

TbiS is tbe policy you bave Ja,kI down. After 
,Iayilll down tbit ,policy ,OU make a claim 
that you have opened three Ia'kb &hoPS. a 
network 01 fair price shops .... beeR 0&**1 
and that tbe people livin. in the far flu .. 
areas wUI get cloth at tbe controlled price. 
Mr. Speaker. Sir. J know you 8re a bi. sup-
porter.of the poor; we know (or whom you 
have a soft corner. Tberefore,. you mUM 
know what is actually bappenio.. In die 
name of textile, money is taken but that 
clot~ is no where available. If it is beiDl 
produced in your area then you deaeno 
coosratula tions. 

MR. SPEAKER: In our area cotton it 
produced the prices of which have ",mo 
down. 

SHRI MOOL CHAND DAOA: J was 
to submit your point also and that I have 
already done. But here the problem is tbat 
Shri Khurshid AJam Khan says that the 
cloth will be sold throUlh fair price shops 
and the National Textile Corporation people 
say that tbey will sell the cloth from 
where more money can be earned. This 
dispute is resulting in non-availability or 
cloth to the poor. 

MR. SPEAKER: You may put the 
question only. The entire issue is side ... 
tracked without question and its importance 
is lost. 

SHRI KHURSHrO ALAM KHAN: 
Sir, I have already replied to wbat Shri 
Dap has asked. I have stated that we do 
not sell cloth, it is sold through tbe State 
Governments. Their fair price sbops and 
NCCF sell this cloth. If there is somethlna 
wrona in Sbri Dala's State, be should draw 
the attention of the Chief Minister. If that 
does not yield tbe desired result" tben he 
should tell us; we sball wrile to the CbiGf 
Minister. 

StiRI MOOL CHAND DAGA : We 
shall teU you but you should visit our 
State. 

(English] 

SHRI N. TOMBI SINOH: Sir. the 
statement lays that for productioo and distri. 
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bution of Janata c'oth~ .the State Go,"'ern .. 
ment is resronsible. Parliament bas passed 
a )'a1s1att('n for reservation of certain items 
inctud.ina Janata cloth for the halldtoom 
sector and nearly one year has pa~sed after 
the legislation regarding reservation of certain 
items for handloom. 

May J ""OW from tbe Hon. Minister 
whether tbe Government have made any deep 
study on tho reaction. on the subsequent 
development after the passing of tbis legisla-
tion ? What steps have been taken to involve 
all the States concerning handlo('m sector? 
Our rtport in this respect is that practically, 
there is no progress made on this. May I 
know from the Hon. Minister, if any con .. 
crete step has been taken on these measures? 
If not. when wi1J they be taken? 

SHRI KHURSHID ALAM KHAN: 
Sir, positive steps have already been taken 
and we have provjd~d 5 milHon metle'S of 
Janata cloth for the States and each State 
has been allotted quota for production of 
Janata .:loth and use then.'of. The basis of 
allotment is ? /3rd of the quota is allotted on 
the ba~is of total porulat ion of the S~ate and 
t/3rd is on the basis of population below the 
poverty line. Besides this, 85 per cent of , 
controlled cloth is given to the States on the 
basis of their a Hocation. Only 1 5 per cent 
of the controlled cloth i~ sold through the 
outlet of National Textile Corporation. 

[Translation] 

SARI SHIV PRASAD SAHU: Mr. 
Speaker. Sir, Janta cloth is manufacttired for 
distribution among the poor and the tribals 
but it is often seen thar this cloth does not 
reach the people living in tbe hill areas of 
Orissa, Bihar and other States, though it is 
available in the cities. 1 would like to know 
from the Hon. Minister whether the Central 
Government will institute an enquiry to find 
out whether this cloth reached tbe poor and 
the tribals ? 

SHRl KHURSHlD ALAM KHAN: 
Sir~ we have already, written to the Chief 
Minj.;:ters to enquire whet her the clorh hus 
reach~(' tho~e people for wl10m it was in .. 
tended? The replies r\!ceived from the Chief 
Ministers show that the doth is beinS dis-
trihuted accordingly. 
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Financial lost suffer,d by Deihl TOIIr.am 
Development Corporation 

*3~S. SHRI BALWANT SINGH 
RAMOOWALIA: Win the Min·jster of 
TOURISM be pleased to state: 

(a) whether it is a fact that tbe Delbi 
Tourism Development Corporation bas been 
incurring loss continuously for the last many 
years; 

(b) jf so, the amount of financial loss 
suffered by it during each of the last three 
years; 

(c) whether some employees are now 
being retrenched to a\oid this financial loss; 
and 

(d) if so. the category·wise tott11 number 
of such employees? 

[English} 

THE MINISTER OF STATE IN THE 
MINl~TRY OF TOURISM (~HRr 
SONTOSH MOHAN DEV): (u) 10 (d). A 
~tatement is given below: 

Statement 

(a) and (b). Yes, Sir. The year-wise 
fig\.lr~s of loss incurred by Ddhi Tourism 
Development Corporation during the last 
three years are given below: 

1983-84 

1984-85 

1985-86 

(Rs. in lakhs) 

23 96* 

39.44* 

26.19* 
* Provisional 

(c) There is no such proposal at present. 

(d) Does not arise. 

SHRI BALWANT SINGH RAMOO· 
WALIA: Sir. it is clear tbat in the State-
n'ent the Government has hidden sonle facts. 
It seems the Government is plannjns to re" 
move 170 employees flom tlie D.T.D.C. 
uno it wa$ dec~d~d 90 July 14 that in order 




